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(b) Statement giving reasons for
delay in laying the paper men-
tioned at (a) above. [Placed in
Library. See No. LT 383/90 for (a)
and (b).]

II. (a) Annual Report and Ac
counts of the Power Engineers
Training Society, New Delhi,
for the year 1987-88, together with
the Auditors' Report on the
Accounts.

(b) Review by Government on
the working of the socieiy.

(c) Statement giving reasons for
delay in laying the paper mentioned
at (a) above. [Placed in Li
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under sub-section (3) of Section
38 of the Indian Electricity Act,
1910. [Placed in Library, See No
L.T. 280/90]

I. Report and Accounts (1988-89)
of the Central Council of Homoe-
pathy, New Delhi and related
papers.

II- Report and Accounts 1988-89
of the Central Council for Research
in Homoepathy New Delhi and
related Papers.

III. Report and Accounts (1988-
89} (Of the New Delhi Tuberculosis
Centre, New Delhi and related
Papers.

THE MINISTER OF HEALTH

brary. See No. LT 282/90 for (a) AND FAMILY WELFARE (SHRI
to (¢).] NILAMANI ROUTRAY) : Madam

1 lay on the Table a copy each (in
Aclggu(r?t)s OAfn?}?: 1 Cé}f&?rtposvrg English and Hindi) of the following

Research Institute, Bangalore, paper -—

for the year 1988-89, together
with the Auditors' Report on the
Accounts.

(b) Review by Government on
the working of the Institute.
[Placed in Library. See No LT/90).]

L Notification of Ministry of
Civil Aviation.

II. Notification of Ministry of
Energy (Deptt. of Power).

SHRI ARIF MOHD. KHAN:
Madam, I also lay on the table:—

I. A copy (in English and Hindi)
of the Ministry of Civil Aviation
Notification G.S.R. No. 605 dated
the 12th August, 1989, publishing
the Aircraft (First Amendment)
Rules, 1989, under sub-section
(3) of Section 14A of the Aircraft
Act, 1934 together with an expla
natory note on the notification.
[Placed in Library. See No. L.T.
281/90]

II. A copy (in English and Hindi)
of the Ministry of Energy (Depart
ment of Power) Notification G.S.R.
No. 730, dated the 30th September,
1989, publishing the Indian Elec
tricity (Amendment-1) Rules, 1989,

(a) Annual Report and Accounts
of the Central Council of
Homoeopathy, New Delhi, for
the year 1988-89, together with
the Auditor's Report on the
Accounts.

(b) Review by Government on the
working of the Council.

(c) Statement giving reasons for
dealy in laying the papers men-
tioned at (a) above. [Placed in
Library. See No. LT-414/
90(a). to (e).]

II. (a) Annual Report and Account
of the Central Council for
Research in Homoeopathy,
New Delhi, for the year 1988-
89, together with the Auditors'
Report on the Accounts.

(b) Review by Government on the
working of the Council.

(c) Statement giving reasons for
the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. LT.
415 /90 (a) to (c)].

IIL. (a) Annual Report and Ac
counts of the New Delhi Tuber-
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culosis Centre. New Delhi, for the
year 1988-89 and the Audited
Statement of Accounts for the year
1988-89. (b) Review by Government
on the working of the Centre. [Placed
in Library. See No. LT. 294/90 for (a)
to (b)] Reports and Accounts (I1988-
89) of various Population Research
Centres and related papers.

SHRI NILAMANI ROUTRAY :
Madam, I also lay on the table the
following papers :—

I. Annual Report and Accounts
of  the Population Research
Centre, Institute of Economic
Growth, Delhi, for the year
1988-89, together with the Audi
tors, Report on the Accounts.

II. Annual Report and Ac
counts of the Population Research
Centre, JSS Institute of Economic
Research. Dharwad, for the year
1988-89, together with the Auditors'
Report on the Accounts.

III. Annual Report and Accounts
of the Population Research Centre,
Faculty of Science, Baroda, for the
year 1988-89.

IV. Annual Report and Accounts
of the Population Research Centre,
Institute for Social and Economic
Change, Bangalore, for the year
1988-89.

V. Annual Report and Ac
counts of the Population Research
Centre, Department of Economics,
Luckonow'for the year 1988-89.

VI Annual Report and Accounts
of the Population Research Centre,
Gokhale Institute of Clitics and
Economics, Pune, or the year 1988-
89.

VII. Annual Report and Accounts
of the Population Research Centre,
Department of Statistics, Patna, for
the year 1988-89, together with the
Auditors' Report on the Accounts-.

uddin area of Delhi

VIII. Annual Report and Accounts of
the Population Research Centre,
Department of Demography and
Population Studies, Kariavattam,
Kerala, for the year 1988-89.

IX. Annual Report and Accounts of
the Population Research Centre,
Institute of Rural Health and
Family Welfare Trust,
Gandhigram, Tamil Nadu, for
the year 1988-89, together with
the Auditors' Report on the
Accounts.

X. Statement giving reasons for the
delay in laying the papers mentioned
at [ toIX above.

[Placed in Library. See No. LT.
405 to 413/90 for I toX].

DEMAND FOR A STATEMENT ON
POLICE FIRING IN NIZA-MUDDIN
AREA OF DELHI

SHRI PAWAN KUMAR
BANSAL (Punjab) : Madam, in
Nizamuddinj...........

SHRI SURESH KALMADI

Fagavafa : Iracdq arga 7 aw
T} AW afF o WX &
I F1§ LWz FW AN FT T
mare qfed |

W, TONIWT QIFQ : A g AN
argar g i, | (swaam)
(Maharashtra) : We want the stat-ment
today itself.

THE DEPUTY CHAIRMAN
Chairman Sahib has asked the
Government and as soon as we get a
reply from the Government I will
inform you. If they are making a
statement, I will let you know when
they are making.

aﬁmmlﬂw JIPT ®T

LS LI stafrgum
Q@QT‘:% @T;;l‘m) w7

W, UATTRZAT AT (Troean):
W AMI 9T AT AAT AR Q’..\.'
(wrwara)



